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The Deputy Minister in the Minis-
try of Railways (Shri S, V. Rama-
swamy): (a) No.

(b) Does not arise.

(c) On the line between Dornakal
and Kazipet, no doubling is likely to
be carried out during the Third Plan
period.

Double Railway Line between Vijay-
wada and Bhadrachellam

608. Shri E. Madhusudan Rao: Will
the Minister of Railways be plcased
to state:

(a) the progress of the work on
having a double line between Vijaya-
wada to Bhadrachellam wvia Dorna-
kal in Andhra Pradesh; and

(b) the time by which the project
will be completed?

The Deputy Minister in the Minis-
try of Railways (Shri S, V. Rama-
swamy): (a) and (b). While the
entire section between Vijayawada
and Dornakal (77 miles) is being
doubled during the Third Plan pe-
riod, there is no proposal
under consideration to double the
line between Dornakal and Bhadra-
chellam. The latest progress on the
Vijayawada-Dornakal doubling is as
under:

(i) Vijayawada — Yerupalayam:
25 Miles)—The line between
Vijayawada and Rayanapad
(6.25 miles) has been opened
to goods traffic on 31-3-1962.
The remaining double line
between Rayanapad and
Yerupalayam is expected to
be opened to goods traffic in
stages by Dec, 1962. The over-
all progress of the work to
end of March 1962 is 49 per
cent.

Dornakal-Khammameth: (145
miles)—The overall progress
to end of March, 1962 is 19
per cent and the double line
s expected to be opened to
traffic by December, 1963.
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Kammameth to Yerupalayam:
(37.5 miles) —The work has
been sanctioned only in Janu-
ary, 1962 and will take about
three years to complete.
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Ministry of Family Planning

612. Shri D, C. Shrama: Will the
Minister of Health be pleased to
state:

(a) whether the suggestion of an
Experts Committee to set up a Minis-
try of Family Planning has been con-
sidered; and

(b) if so, the reaction of the Gov-
ernment of India thereto?

The Minister of Health (Dr. Sushila
Nayar): (a) and (b). It is presumed
that the reference in part (a) of the
question is to the Health Survey and
Planning Committee under the Chair-
manship of Dr. A, Lakshmanaswami

Mudaliar that Committee did not sug-
gest the setting up of a Ministry of
Family Planning. However, at its
meeting of the 12th December, 1961,
the Central Family Planning Board
recommended the establishment of a
Family Planning Department distinct
from a Department of Health under
the Ministry of Health. It is not pro-
posed, for the present, to set up a
separate Department of Family Plan-
ning but the Ministry has under con-
sideration proposals to strengthen the
family planning organisation at the
Centre.

Catch of Sardines in Kerala Coast

613. Shri Koya: Will the Minister
of Food and Agriculture be pleased
to state:

(a) whether Government are aware
that a large number of sardines
caught in the Kerala coast in certain
scason are used as manure as there
are no facilities for preserving or
tinning them; and

(b) the steps Governments propose
to take for the preservation of the
excess catch? '

The Minister of Food and Agricul-
ture (Shri S. K. Patil): (a) Large
quantities of sardines occur along the
Kerala coast during certain months
of the year, Owing to the short
duration of the season and the un-
certainty of catches, large scale can-
ning factories are uneconomical, In
the circumstances, sardines, which are
in excess of what could be used in
fresh condition or for canning pur-
poses, are utilised for oilwextraction
and for the preparation of fish meal,
manure, etc.

(b) The Government of India is
assisting the State Government in
distributing sardines in fresh condi-
tion by introduction of transport
vans and provision of ice plants. The
Government of India is also encour-
aging canning of sardines. Canning
factories are eligible for subsidy on
the cans used and if these are ex-
ported, they are also eligible for
special benefits under the Special Ex-





